03.11.2017  J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

AT 02.15 P.M.

1. W.P. (C) 4889/2016

2. W.P.(C) 631/2014

AT 02.15 P.M.

1. W.P.(C) 2496/2012

AT 02.15 P.M.

1. W.P.(C) 6379/2017
CM NO. 26395/2017

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

VIVEK SRIVASTAVA ANKUR CHHIBBER, BHANU GUPTA
VS. UNION OF INDIA & ORS. RAJESH ,ANIL SONI
NAGINDER BENIPAL, NIVESH SHARMA

JAGDISH LOHRA MADAN GERA, VIKAS MAHAJAN

VS.UNION OF INDIA & ORS. S.S.RAI, NAAVEEN BHAGAT
DEVIK SINGH, NARESH KAUSHIK

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

VIVEK KOCHHER & ANR. SATISH KUMAR, UMESH MISHRA
VS. M/S KYK CORPORATION LTD AAYUSHMAAN GAUBA
& ANR. SANJEEV NARULA

ANUMITA CHANDRA

COURT NO.2
HON'BLE MR. JUSTICE V. KAMESWAR RAO

PAWAN KUMAR ARUN KHOSLA, KHREEANKA KAKKAR
VS. CONSORTIUM FOR EDUCATIONAL AMITESH KUMAR
COMMUNICATION BINISA MOHANTY



03.11.2017  J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.O04
HON'BLE MR. JUSTICE I.S.MEHTA

AT 2:30 PM
1. CRL.MC 4467/2015 RAM LAL MAHENDRA MISHRA
CRL M.A.15891/2015 VS. GOVT. OF NCT OF RAGHUVINDER VERMA /MUKESH KALIA
DELHI & ORS SUMITA KAPIL
2. CRL M.C.3010/2015 K K SHARMA MANOJ OHRI, RAKESH MALHOTRA
CRL.M.A. 10727/2015 VS. THE STATE & ANR ABHIMANYU SINGH, RAJIV RANJAN
SIDDHARTH HANDA, BHARAT MALHOTRA
K.K.GHEI, KESHAV MOHAN
PIYUSH CHOUDHARY
3. CRL.REV.P.613/2017 LENIN RAGHUVANSHI SATISH TAMTA, VIKRAM ADITYA
VS. STATE NCT OF DELHI BHASKAR, DHRUV TAMTA, SHRIQ
IQBAL.ABISHEK VIKRAM
IZHAR AHMAD
4. CRL. M.C. 5220/2015 VIPIN KUMAR SHIV CHOPRA, MAYANK MISHRA
CRL M.A. 18814/2015 VS. STATE & ANR RAGHUVINDER VARMA, MANOJ OHRI
5. CRL. M.C.5084/2015 VIPIN KUMAR SHIV CHOPRA, MAYANK MISHRA
CRL M.A. 18321/2015 VS. STATE & ANR RAGHUVINDER VARMA, MANOJ OHRI
COURT NO. 31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL
AT 2:30 PM
1. BAIL APPLN.1036/2017 RANJEET KUMAR @JEETU RAJESH KUMAR, AMIT AHLAWAT
V/S STATE
2. CRL REV.P.187/2015 BABLI PANDEY DHEERAJ KUMAR NAYAL
V/S STATE ASHOK KKUMAR GARG
3. BAIL APPL.1940/2017 KARTIK SOLANKI K.K. SHARMA, SONIA SHARMA
V/S STATE AKSHAI MALIK

HIGH COURT OF DELHI
2ND NOVEMBER, 2017 REGISTRAR (LISTING)



03.11.2017

AT 2.15 P.M.

13. I.A. 12872/2017
In CS(0S) 360/2017

AT 10.30 A.M.

29. CS(0S) 286/2012
I.A. 2228/2012
I.A. 5097/2012
I.A. 5099/2012
I.A. 7917/2012

AT 02.15 P.M.

23. O.M.P.(I) (COMM.) 436/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-C)
HON'BLE MR. JUSTICE S.P.GARG

M/S KAMDHENU LIMITED
Vs. M/S AASHIANA ROLLING
MILLS LTD

*kkkkkk

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

NOKIA CORPORATION & ORS
Vs. MOVIEEXPRESS & ORS

*kkkk

COURT NO. 20 (Os - B)

HON'BLE MR. JUSTICE NAVIN CHAWLA

ERA INFRA ENGINEERING LTD.
Vs. STEEL AUTHORITY OF INDIA

* %k k%

AKHIL SIBAL, S.K.BANSAL, AJAY
AMITABH SUMAN, KAPIL KUMAR GIRI
C.M.LAL, KAPIL WADHWA, DEVYANI
NATH, RUPIN BAHL, NANCY ROY

NEERAJ GROVER, NAQEEB
NAWAB, ZEUS IP,G V R
CHOUDARY ,ABHISHEK SARKAR

GEETA LUTHRA, RAHUL PANDEY,
PRATEEK YADAV, SANJAY JAIN,
VERONICA MOHAN, ANSHUL RAWAT,
SUMAN MATHUR,6ASHISH,

MANOJ KUMAR SINGH
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